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MESSAGE FROM LOK SABHA

The Narcotic Drugs and Psychotropic Substances (Amendment)
Bill, 2001

SECRETARY-GENERAL.: Sir, ' have to report to the House the
following message received from the Lok Sabha, signed by the
Secretary-General of the Lok Sabha:

"I am directed to inform you that the Narcotic Drugs and
Psychotropic Substances (Amendment) Bill, 2000, which was
passed by Rajya Sabha at its sitting held on the 27" November,
has been passed by Lok Sabha at its sitting held on the 7"
March, 2001, with the following amendments:-

Enacting Formula

1 Pagel,linel,-
for "Fifty-first" substitute
"Fifty-second"

Clause 1

2. Pagel,line4,-
for "2000"
substitute '2001"

2 | am, therefore, to return herewith the said Bill in accordance with
the provisions of rule 121 of the Rules of Procedure and Conduct of
Business in Lok Sabha with the request that -the concurrence of Rajya
Sabha in the said amendments be communicated to Lok Sabha.

Sir. | lay a copy of the Bill on the Table.

THE MOTION OF THANKS ON THE PRESIDENT'S ADDRESS
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SHRI C. APOK JAMIR (Nagaland): Mr. Vice-Chairman, Sir, |
stand here to oppose the Motion. First of all, | would like to deliberate
more on the North-East. It is very important to recognise the strategic
location of the North-Eastern Region, the long international borders
with China, Myanmar, Bangladesh and Bhutan and tanuous links with
the rest of India through the chicken neck in North Bengal. | think
these are important geo-political factors in the national security
scenario."" It is not only now, but also in future that this Region shall
have a vital bearing on the security of the country. Unfortunately, most
of the people in the country have not realised the sensitivity or the
importance of this Region. It is also important to note that people think
that the North-Eastern Region consists of one State. This erroneous
impression prevailing among many people in the rest of India tends to
lump the whole North-Eastern Region as one entity. | feel the Central
Government is guilty of this generalisation because bureaucracy finds
it convenient. So, it is necessary to keep in mind that the North-
Eastern Region consists of seven different States plus Sikkim with
widely different characteristics. There may be some common features.
But the
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seven States differ from each other ethinically, racially, socially,
politically, geographically, historically, economically, culturally and
in many other aspects.

Their problems, too, are varied, What is true of Assam may
not be true of Mizoram and what is relevant for Tripura may also not
be relevant for Nagaland. This diversity becomes very crucial when we
attempt to find answers to the issues that confront the seven States of
the region. We could go badly wrong if generalised solutions are
prescribed for maladies that are very different. To be effective, the
policies, plans and programmes that are drawn up should be State-
specific within the region and location-specific within a State.
Moreover, the people of the region are sensitive about this common
classification and dislike it, as it dilutes their distinct sense of identity.
They are proud of their individuality. | think this is one area which has
to be taken with utmost seriousness. Though it is very small, | think, it
has very big implications.

Right from the time of Independence, regional aspirations
have dominated the political scenario in the region. The threat of being
overwhelmed and submerged by mainland India has always been a
factor, particularly in the tribal psyche. Beginning in Nagland in the
early fifties, these aspirations became secessionist in nature and
developed into fullblown insurgencies. There is hardly any State that is
not affected, in greater or lesser degrees. The genesis was in
Nagaland and the others are offshoots that emanated at different
times. The causes, the intensity and the methods adopted may be
different, but the violence, loss of lives, suffering and insecurity have
deeply and directly affected the lives of people all over the region.
Indirectly, such disturbed conditions have kept alive the feeling of
alienation, impeded emotional integration with the rest of India and
severely retarded socio-economic growth and development of the
people.

Sir, the insurgency factor should not be overlooked or
underestimated while considering measures for the growth of the
region. Real and sustained progress will be possible only when
political solutions are found to end insurgency and assuage the
feelings of estrangement. A mature and accommodating approach and
a spirit of mutual trust and confidence, without, in any way,
compromising the integrity of the country, has to be adopted by all the
parties, if. a breakthrough is to be made. Administrative and military
solutions have not succeeded in the past.
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Sir, we have been experiencing, for the last three years, the
peace process and we do not find any concrete progress or any
solution coming out of it. Yes, recently, the Minister of Home Affairs,
Shri LK.Advani also visited the North-East. He did touch Kohima, the
capital of Nagaland. As our demand has always been, negotiations
should not be with one faction only but should bring all the groups,
factions, together to the negotiating table. | believe that' in principle
that has been agreed upon. | hope that the Government of India will
also stick to It so that some viable solution will come about in the near
future. In this regard, we have also been pressing that a person with a
political background, enjoying a high credibility in the country and with
an understanding of the complex Issues of the region, should be given
the responsibility of talking with the insurgents. So far, as we see, a.
bureaucrat is on the forefront in the negotiations. If | am not mistaken,
recently, Lt. Gen. Kulkarni has been appointed as Chairman of the
Peace Committee. | think it is a welcome sign because he is a person
who is acceptable to both sides. And we hope that his initiative as a
mediator, with the help of the State Government also, will give some
positive result.

Sir, apart from Assam, to some extent, the other States of the
region entered the development mainstream only well after
independence. The hill areas of the North-East were neglected and
kept totally isolated by the British rulers, and the tribal people Joined
the Indian Union with a massive disadvantage in terms of development
and social services. This handicap is yet to be made up. While the rest
of the country is going foreign in investment and going global, the
North-East is still struggling to put into place even the basic
infrastructure, which is taken for granted elsewhere. They have a long
way to go to catch up with the other States, and an accelerated
focussed strategy is essential if they are to reap the benefits of
modernity, liberalisation, globalisation and economic reforms. The
Shukla Committee report is an eye-opener In this context, as it spells
out the infrastructure needs of the region in detail. This report needs to
be studied by all policy-makers. But, unfortunately, it has hardly been
acted upon till date. The existing position Is quite dismal in terms of
road, rail and air communication, telecommunication, information
technology, services, postal services, health services, urban and civic
services, industrialization, use of natural resources and so on. In fact,
today, the North-East MPs had a meeting with the Civil Aviation
Ministry, and | think, there was a unanimity on the complaint of the
MPs that there is lack of air connectivity, and in fact, for the last fifty
years, though we have been harping that connectivity
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in the North-East should be improved, but so far it is not forthcoming,
and | think, to talk about connectivity today in a new millennium, where
we are talking of information technology and global economy, is very
distressing and discouraging for the people of the North-Eastern
region, and | hope that the Government will take initiatives in these
areas, not only in the field of Civil Aviation but in other infrastructure
developmental areas, which is very much necessary In the prevailing
situation, where the problem of law and order and insurgency is at its
peak, and there is disruption of any economic activities, and in such a
situation, | think, it is very necessary that we should take things on a
war footing, and the Government should also come with a big heart to
save the North-Eastern States which are reeling under the financial
constraints and bring them out of this situation, because we believe
that it is not the finance which is more important, but it is the unity and
integrity of the country which is more important. In this connection, |
would like to quote what Pandit Jawaharlal Nehru wrote. "The avenues
of development for tribal areas should be perused within the broad
framework of the following five fundamental principles:-

1 People should develop alolng the line of their own genius
and we should avoid imposing anything on them. We
should try to encourage in every way their own traditional
art and culture.

2. Tribal rights in land and forest should be respected.

3. We should try to train and build up a team of their own
people to do the work of administration and* development.
Some technical personnel from outside will no doubt be
needed, especially, in the beginning. But we should avoid
introducing too many outsiders into tribal territories.

4, We should not over-administer these areas or overwhelm
them with a multiplicity of schemes. We should rather
work through, and not in rivalry to, their own social and
cultural institution.

5. We should judge results, not by statistics or the amount of
money spent, but the quality of human character that is
evolved."

But, unfortunately, today, Sir,..(Interruptions)...
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THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM): Mr.
Jamir. there are five speakers more. Please conclude.

SHRI C. APOK JAMIR: Unfortunately, whenever it is a
question of North-East, | think, it has become a dumping ground for all
sorts of criticism. When we talk about irregularities, or whenever there
is a financial misconduct, every time, the North-East is focussed. Sir, |
totally oppose what has been spoken by the President of India, and
especially what is stated in paragraph 15:

"I urge the State Governments to ensure that 'there is no
mismanagement or leakage of public funds. For this thev
should carry out effective decentralization, strengthen
democratic institution and increase the participation of
people's organisations. They must also protect the minorities
in their respective States."

| think this sweeping remark is not a very healthy practice, specially for
the MPs. of the North East. Do you mean to say that it is only the
North-Eastern States which are mismanaging or where there is a
leakage of public funds? | am sure, there is much, much more
corruption and much, much more mismanagement in other parts of
India also. Why do you particularise the North-East? They are
attributing every fault which is detected, to the North-East. | think that
is not fair, and especially at a time when the Central Government is
trying to bring about some sort of understanding, and to bridge the
emotional gap that has been there for the fast 50 years, | think this
sweeping remark is not only harming but is also -creating
discontentment and a feeling of ill-will among the people of the North-
Eastern region. Sir, | demand that this particular sentence be removed,
and even the remark "They must also protect the minorities in their
respective States." Sir, | am sure, in the North-East, the minorities are
well protected, more than what is happening elsewhere in the country.
In fact, in the hilly States, in the tribal areas of Nagaland, we are a
classless society. We don't have any caste system. In fact, in my
constituency, | have already mentioned it, we have a large population
of Hindus, my home town just hundred yards away from, our residence
is a temple and we are having a very good proximity, a very healthy
environment relationship with the neighbours of other religion, but such
negative comments, as you know, do send a very wrong signal, and |
would like the Government to remove this sentence.
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THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM):
Please conclude.

SHRI C. APOK JAMIR: Sir, | am just concluding. As far as the
financial situation is concerned, the State Governments of the North-
East are reeling under a serious financial stress. Up to the end of the
financial year, 1998-99, the Central Government was providing an
additional financial assistance to Special Category States to cover the
assessed non-Plan gap. In addition to providing full assistance to
finance the agreed Annual State Plan Outlay for the year 1999-2000,
this practice was discontinued, instead of providing additional financial
assistance for covering the non-Plan gap, the negative factor was
taken into account for working out the resources for the Annual Plan
Outlay. The resources for the Annual Plan, after taking into account the
non-Plan gap, being inadequate, recourse had to be taken to huge
quantum of loans, mostly from open market borrowings. The quantum
of loans obtained also eroded the non-Plan resources further due to
debt servicing. As a result, the Budgetary deficits for the States have
been steadily mounting year after year, For example, in Nagaland, it
has gone up from Rs,89 crores in 1997-98 to Rs.209 crores in 1998-
99, to Rs.252 crores in 1999-2000 and to Rs. 342 crores in 2000-
2001.

The critical situation faced by the Government of Nagaland will
be clear from the fact that as against the total Plan and non-Plan
expenditure of Rs. 1,222 crores during 1999-2000, as much as Rs.672
crores, that is 55 per cent, went for salaries and pensions and Rs.203
crores, that is, 17 per cent, for debt-servicing. Barely 28 per cent of the
total Budget is left for development works, maintenance of law and
order, and other costs of administration and maintenance of assets. A
large part of this goes for combating insurgency. What then is left for
development and welfare of the people? This is being highlighted only
to show that in the present financial circumstances any real growth and
development is simply not possible and the States are just limping
along from month to month. The State Governments literally go with
begging bowls every month to the Centre just to ensure that salaries of
employees are paid. The problem is compounded further in a situation
of insurgency, as the insurgents fully exploit the disaffection and
frustration of the people. This situation cannot go on like this. | think
the people in the region are really fed up with insurgency. In fact, the
public themselves are rising against insurgency. | think, at this
juncture, the Government should provide full support to the public and
give them encouragement so that they can also counter insurgency.
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Sir, |1 know that you are in a hurry and you would like to give
time to others. But this is also very important.

THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM):
Whatever you have already spoken is important. But kindly conclude
because there are others to speak.

SHRI C. APOK JAMIR: Sir, | want to bring to your notice the
letter that has been submitted to the Christian MPs. It is regarding the
census of Scheduled Castes, Tribals and Backward Classes. It is quite
pertinent that in the last two or three years there were unfortunate
atrocities on minorities which has been very strongly condemned by
the minorities of this country. The minorities are complaining the
manner in which it has been done. In this context, the Scheduled
Castes, the Tribals and the Backward Classes have given a
representation with regard to their discrimination. | would like to just
read out their demands and know the views of the Government of India
on them. Their demands are: (1) to allow all the Scheduled Caste
members to register their identity as Scheduled Caste irrespective of
religion; (2) to delete the discriminatory note on religious criteria from
question No.8; (3) to instruct enumerators to enter religion of Sarna
Tribals in the religious column and the Tribals in ST column in all the
States; (4) to instruct enumerators not to ask the Scheduled Castes
their religion; and (5) to freeze all data on the score that may have
already been collected, unless all Dalits are permitted to enter their
identity in Census.

Lastly, | just want to end by saying that the people of the
region do not harbour any ill-will or hostility towards the rest of India.
However, they desire to be treated on par with other Indians and want
their aspirations and identities to be acknowledged. In terms of political
arithmatic, the region may not be significant; but this should not make
us indifferent or unsympathetic to the genuine hopes and wishes of the
people. With these few words, | oppose the motion. Thank you.

THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM): Dr.
(Smt.) Joyasree Goswami Mahanta. Not present. Dr. Y.
Radhakrishna Murty.

DR. Y. RADHAKRISHNA MURTY (Andhra Pradesh): Mr. Vice-
Chairman, Sir, before | make a critical analysis of the President's
Address, | would like to make it clear that we on this side have great
respect for our President who has got an intellect par
excellence and a very
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compassionate heart for the poor and the downtrodden of this country.
Leave alone the uncivil comments by intellectual pygmies. But, Sir, the
President's Address in the Central Hall on the 19™ February was only a
60-minute burdensome rhetoric imposed and inflicted on him. Yet, he
had discharged his duty and the Constitutional obligation with dignity,
grace and charm.

Now | come to the contents of the President's Address. Itis, |
feel, 'all things to alt' - showing moon in the mirror to the one billion
people of the country. It Is just a self-glorifying programme paper of
the Government. It concludes with a specious advice to the Members
of Parliament to best use the precious time of the Parliament for the
completion of the scheduled business*. And strangely, it is business
indeed!

My comments may ruffle the feathers of some, but, after all,
we have to speak the truth and nothing but the truth. Sir, | will select
only four or five paragraphs which my predecessor speakers from this
side or from my party have not touched. Strangely, in para 7 at page 3
there is a mention of 'the sacred flame of freedom and democracy'.
This phrase comes only after 'the religious piety of the Maha Kumbh' and
that sets the tone of the Address and the latter taking precedence over
the former.

The compliments to the UP Government for the coordinated
efforts appear to have been intended to sidestep the gross failure of the
Gujarat Government of the discoordination in dealing with the
catastrophe in Guijarat.

‘Then para 10 at page 4 refers to the ongoing Census
operation and couples it with the National Population Policy (NPP) and
theorizes that it is necessary to have a set of incentives and
disincentives. | am emphasising this point because the World Population
Conference at Cairo in 1994 had categorically discouraged the
approach to the population programme in terms of targets, incentives
and disincentives.

India is a signatory to this declaration. The Government had
also set up a Committee in 1994 to evolve a population policy with a
famous scientist, Shri M.S. Swaminathan, as the Chairman of the
Committee. He gave a report which has these three components 'no
targets, no incentives and no disincentives'. Our Population Policy which is
called the National Population Policy, 2000, which was published in
February 2000, also
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mentions about the incentives very liberally for obvious reasons. But it
does not mention about the targets or the disincentives. It is strange to
find in the President's Address the combination of incentives and
disincentives which were disregarded in the previous Committee
reports and our own Health Ministry's National Population Policy,
2000. | do not know wherefrom this wonderful idea has emerged in the
President's Address.

Sir, coming to Para 16, which speaks of the Government's
uncompromising commitment to secularism, | quote: "The levels of
communal and caste violence have continued to decline." | think this is
a great hyperbole. How can we forget the lengthy discussion we had in
the same House about the nasty, planned attacks on minorities, a
series of them on the institutions and individuals, leading to destruction
and death? How can we forget the vandalism on M.F. Hussain's Art
Gallery, on the cricket pitch at Kotla, on the cinema hall showing 'Fire’,
on the shooting sets of 'Water* and even on the hotels, against the
Valentine's Day Celebration? How can we forget the prescribing of
dress codes for girls, on the precious plea that mosquitoes may bite
them on the legs? How can we forget the door-to-door preaching by
the Parivar against honey-mooning, saying that it is something not
Indian? Should we forget about the systematic attempts at
saffronisation of NCERT, the Indian Council of Historical Research, the
Indian Council of Social Science Research and other organisations? |
am not going into the details. | am only giving a list of them. Should we
close our eyes and ears to the lecturing on the need for Indianising the
Churches, and on the need for Indianising the Muslims, because their
forefathers were Hindus, or, to the textbooks in some of the BJP-ruled
States, with a highly distorted Indian history, poisoning the young
mind, or, to the proposals and exhortations to teach Vedic Maths and
Astrology in schools and colleges? Did not the Parivar give an
ultimatum to the Government to clear the decks by 12" March, 2002,
for the construction of a temple, and did not the Government leaders
meekly say that it is not the NDA's agenda? And we know how the
Prime Minister himself shed his mask and described the temple
construction at the so-called disputed site, that is, the Babri Masjid
site, as a national sentiment and an unfinished task. Of course, he
later on modified it by saying, "It is not in the NDA agenda." We know
how the Prime Minister himself is giving a call for a debate on
‘conversions'’; we know the BJP Chief's call for a debate on trifurcation
of Jammu and Kashmir, and a junior Minister calling for a debate on
reforms. Then, we have a debate on the review of the Constitution.
Debate has become a fashion with this Government. Probably, the
next call would be
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for a debate on the legitimacy of this Government itself. Sir, in the
days cf the freedom movement, our great leaders wrote their
autobiographies in jails, which have become classics for us and we
read them. Now, we are told that Dara Singh is writing his
autobiography in the jail. | hope it won't be prescribed as a textbook
later on. And, what explanation can we offer when, recently, the
Bajrang Dal gave a call for retaliatory action for what had happened in
Afghanistan? Such comments may not be coming technically from the
Government, but they are certainly from the Parivar, and the
Government is almost silent on this.

Sir, the President's Address to the nation, delivered on i4"
August, 2000, - of course, the Cabinet prepares the President's
Address -mentions about this thing. | would just like to quote a few
sentences.

"The precious heritage of tolerance of different faiths and
ideologies, which has been the cementing force in our
complex pluralistic society, is showing signs of breaking down
and a new intolerance, resulting often in violence, is
manifesting itself in our society".

That is our President in his Address to the Nation. | would like to know,
is this "uncompromising commitment to secularism”, as the Address
calls it, with all that is happening today, a positive secularism? Is it a
negative secularism, a neutral secularism or a saffron secularism? |
would like to know this from the Government.

In Para 17, the creation of three new States is described as "a
momentous event" that took place last year. A momentous event! All
these three States are now agitating for massive monetary and other
help which the Government at the Centre is unable to provide. Not
only that; this has also opened the Pandora's box with cries and
agitations in Andhra Pradesh, Maharashtra, West Bengal and several
other States. And this required a high level of political compromise in
our State of Andhra Pradesh, virtually a ceasefire between the BJP
and the TDP, on this count.

Now, let us turn to Para 39 which speaks gloriously of our
textile industry as "...a traditional industry in which India enjoyed a
global advantage...". The National Textile Policy, much publicised but
least read document, spared only a couple of pages to the handloom
industry with two-and-a-half crores of artisans who were self-
employed, in the rural areas.
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8.00 P.M.

And we had a plethora of committees over the last few decades to
review this sector with innumerable recommendations. But what is. the
result. Sir? Today's 'Hindu' gives a news item from our State, Andhra
Pradesh, that 26 suicides by handloom workers in Siricilla had taken
place during this year. The handloom workers are living in inhuman
conditions with miserable wages. And there is only - again | am
quoting from the New Textile Policy -"...a periodic review of the
present policies, keeping their interests in. view". What a casual
attitude, Sir! They are asked to pay 8% of their paltry wages - and |
know they get Rs. 1200 to Rs. 1400 a month for the whole family; that
is their emolument - for the Thrift Fund. And now they are again being
asked again to pay 12% of their earnings towards Provident Fund.
Deendayal Hathkargha Protsahan Yojana and other yojanas do not
help them. But the Address cynically promises that the exports going
up from "US$ 13 billion to US$ 50 billion" by 2010, again showing a
moon In the mirror to the handloom sector.

Sir, again coming to Para 42, it mentions,

"While removing most Quantitative Restrictions in April, as per
our WTO commitment, we will see that the transition will not
be painful to Indian agriculture and industry, especially to the
small scale sector".

This is a quotation from the President's Address; and | think,
as a doctor, this is something called 'promising euthanasia', which
means mercy-killing. They have made it less painful. With unequal
competition, Sir, and the free play of market forces, with the Indian
corporate and the MNCs on a spree of mergers and acquisitions, a
corporate cannibalism is taking place, with the survival of the
strongest, the fittest and the fraudulent and the decimation of the
small, the weak and the meek.

Sir, now | turn to para 9, on page 3, which refers to the under-
representation of our sisters - the word 'sisters' is given - in Parliament
and State Legislatures. The woes of our sisters is not just a matter of
political reservation. What about the feminisation of poverty, after the
reforms package, of which the Human Development Reports deplores
so much; what about the female foeticide; what about the diagnostic
tools which are helping female foeticides and what about the
discrimination against the girl
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child and what about dowry deaths? | have got a lot of statistics, but
for want of time, | am not going into them. What about domestic
violence against women and their sexual harassment at work places?
What about the so-called Hindu Constitution's plea for women to
confine to the house and the kitchen and the glorification of sati and
temples to Lord Rama on the one side and temples to Roop Kanwar
on the other side? By the way, 9r, who is obstructing the 86™
Constitution Amendment, when that is described as having all-round
support." Why this failure at "arriving at a consensus?" Is it not
because a section of the Ruling Party and the NDA itself is subverting
this consensus?

Again, Sir, in this context, | would like to quote a few
sentences from the President's Address to the Nation on 14" August.
"Our women are still treated as less than human. Day-in and day-out,
we read in the newspapers gruesome stories of dowry deaths of
young women in the ftower of their youth because of the insatiable
greed of husbands and the in-laws. The law-enforcing agencies
remain Indifferent or ineffective and the law itself remains awfully
inadequate. In fact, statistics show that crimes against women have
been on the increase. No place is safe for them, not even their own
homes." Sir, this is the Address of the President to the nation. (Time
bell rings) Sir, | have been waiting for a long time; give me a few
minutes more. Let us turn to para 5. | won't take much time. | will take
a couple of minutes. | am also tired.

31 A == Hom (IISRAT): TSSO R QITY| Hef dled ol Hel=g
Eagenl

DR. Y. RADHAKRISHNA MURTY : No, Sir, | will finish it off. |
want to unburden myself. Let us turn to paragraphs 55 to 65. | am
quoting, Sir. "India's Foreign Policy resting on a strong foundation of
continuity and national consensus, has responded creatively to the
changing global scenario." This is what the President's Address states.
A very interesting semantic exercise. Our obsession with
nuclearisation and missilisation of India had invited the wrath of the
world community - Can we hide it? - and suspicion from the
neighbours. How can we forget about the sanctions from which we
have not wriggled out till today? In spite of the Jaswant Singh -TaJbott

secret confabulations - how many times, Sir - 8, 9, 10, - nothing has
come out, and these, at a great peril to our country and the economy.

Why is the anti-Indian sentiment so widespread in our
neighbouring country, a Hindu country, Nepal? Why? We could
not convince our
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neighbours, leave alone the intransigent Pakistan, not to harbour
insurgents in the North-East and not allow drugs and arms trafficking?
Why do our important Cabinet Ministers indulge in the most
irresponsible talk, without any substantive evidence, that our great
neighbour is enemy number one, and build helipads on our borders. At
a most inappropriate time we are trying to build bridges with that
country. Is it the continuity of our tried and tested foreign policy that we
have almost given up nurturing the NAM and preferred to have
pleasantries with US imperialism? How dare the US embassy official
visit Bengal to see a fictitious carnage? How is it that the US Home
Secretary's spokesman, the other day, come out with his so-called
evidence on violation of human rights in West Bengal on the eve of the
Assembly elections? Sir, that is about the foreign policy.

Now, | come to the last paragraph, which may interest you
also because, in the Address, the President, quoting Babasaheb
Ambedkar, affirms, "We must remove the contradictions of social and
economic inequality at the earliest." Sir, the President, in his Address
to the nation on earlier occasions, referred to the conditions of the
dalits, the Scheduled Castes and the Scheduled Tribes, after fifty
years of our Republic, with obvious anguish. Sir, shall | read out two
sentences?

The Ministry of Social Justice just ignores all the findings, the
articles, news and editorials coming in the newspapers. They are not
aware of the atrocities being committed on the Scheduled Castes and
the Scheduled Tribes. Now, | will mention the efforts the State
Governments— and, probably, some of Government of India's
bureaucrats—which are working hard to bring enactments to dilute the
protections given to the tribes under the Fifth Schedule of the
Constitution, to hand over land and assets to the private companies.
Then, Sir, in this context, | will read what the President had said on
another occasion in his Address to the nation: "We have laws that are
enshrined which prohibit transfer of tribal lands to the non-tribals, to
private bodies and corporations. The Supreme Court has upheld these
provisions through its judgments. We can't ignore the social
commitments enshrined in our Constitution. In Eastern India, the
exploitation of minerals like bauxite and iron are causing destruction of
forest and sources of water, while the nation must benefit from the
exploitation of mineral resources. We would have also to take into
consideration the questions of environmental protection and the rights
of tribals."
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Sir, in my own State now, a lot of things are going on. They
are trying to alienate the land in one district to a Dubai-based
company, in the name of constructing an aluminium factory and
captive mines in the
scheduled areas.

Again, our human rights record is not very bright. We have
lockup deaths everywhere. In my own State, Sir, in the last one month,
we have had half-a-dozen lock-up deaths and the human rights
activists everywhere are being killed by surrendered naxalites, just as
they have been doing in Assam. They are called SULFA, Surrendered
ULFA. Here, the surrendered naxalites are being used to Kill the
human rights activists. The International Human Rights Watch has a
lot of things to say. Because of the time-limit, | am not reading those
things.

With due respect to the President, Sir, we are in total
disagreement with the contents in his Address of i9" February to the
Joint Session of Parliament.

Thank you.

JuTeger (31 | O TG : AR a0, § 9E T B 0 ol 1
TS §1 IH1SN Bl el H Pol FelTdx 15 G & N 9 4 5 Feg qTafT
HBIGY ¥ &l diel B AFART o b &1 AT I 10 H&H &, I 4 4 59 997
1 Fa H 2 AT < W2 &1 o9 8 A © ol T 39 & HIYU[ 37TS] FHIK B
forg <1mg ...(zraem)...

i e =g HIoN (JTSRY): &l b o BIS <

DR. ARUN KUMAR SARMA (Assam) : Sir, the smaller parties
like ours are called at the end. If the bigger parties start tomorrow and
take one hour or fifty minutes or thirty minutes, then we will be left out.
... (Interruptions).. .

THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM):
Your turn will come tomorrow, ...(Interruptions)... Your number may be
either first or second. ..(interruptions)..

DR. ARUN KUMAR SARMA: That should be ensured.

THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM) :
Now, what is the sense of the House? ...(Interruptions)...
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it e T Ao (7SRRI : TSl Sl

DR. M. N. DAS (Orissa) : May | know the number of speakers
who will take part in the debate tomorrow and how much time has been
allotted
to each one of them? ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI SANGH PRIYA GAUTAM) : The
tin - is allotted according to the time of the party (Interruptions).... | think ther
is no need to read out the names. | want to take the sense of the
House whether we should continue or not.

SOME HON. MEMBERS: Adjourn the House.

Iuqureael (2 d9 O niiaw): 819 59 g=Idie & URdId UR I Il
Pl SIRY I 3R TG g Hal St ol 989 BT SR S| T Bl
PRITE! ol JSEIIAIR 8 AT, 2001 UTdT: 11 o1 qh & forg IR BT STl 2

The House then adjourned at twelve minutes past eight of the clock till
eleven of the clock on Thursday, the 8thMarch, 2001.
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